' 95 Written Answers

Financia]l assistance to Kanyakumari
Township Committee for fa.clliﬂel to
Tourists

958. SHRI K. T. KOSALRAM: WwWill
the Minister of TOURISM AND
CIVIL AVIATION be pleased to
state:

(a) whether the Kanyakumari
Township Committee has gent a re-
quest to the Government of India
seeking financial assistance for pro-
viding basic minimum facilities 1o
both inland and foreign tourists; and

(b) if so, that details of the propo-
se] and the action taken thereon?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI A. P.
SHARMA): (a) No, Sir.

(b) Doeg not arise.
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Repayment of Loang advanced by
Financial Institutions

960. SHRI ARUN KUMAR NEHRU:
Will the Minister of FINANCE be
pleased to state:

(a) nameg of ull public and private
limiteq companies to whom financial
institutions IFC, IDBI, ICICI have
advanced loang in excess of § crores;
and

(b) names out of the above, Which
have defaulted in loap repayments/
Interest payments in the past one

‘year?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) The
names of the companies to whom the
Industrial  Development Bank of
India and the Industrial Finance
Corporation of India &s on 30-6-81
and the Industrial Credit and Invest.
ment (Corporation of Indfa ss om
30-9-81 had individually disbursed
assistance of more than Rs, 5 crores
are given in the attached statersent.

(b) Government doeg not co:sider
it proper to publicise the nameg of
industrial concerns who are in de-

fault at g particular point of time as
this may adversely affect their cre-
dit-worthinesg in the market,

Statement
1. Andhra Pradesh Paper Mills
Ltd. K
2. Apollo Tyerg Ltd.
3. Ashok Paper Mills Litd,

4. Associated Cement Companies:
Lid.

5. Ahemadabad Mfz and Calico.
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6. Ashok Leyland,

7. Bhadrachelam Paper Board.

8. Bihar Alloy Steel Ltd.

9. Baroda Rayons Corporation Ltd.
10. Bajaj Auto.

11, Bombay Dying.

12. Calcutta Electric Supply Corpn.
Litd.

13. Coromande] Fertilizers.

14, Deepak  Fertiliztrg &
Chemicals Corpn. Ltd.

15. Delhi Cloth & General Mills Co.
Ltd.

16. Gujarat Narmada Valley Ferti-
ligers Co. Ltd.

17. Gujarat State Fertilisers Co.
Ltd, )

18. Garware Nylons.
19. Goodyear -India,

20. Great Eastern Ship.
21.

Petro-

—

Indian Farmerg Fertilisers Co-
op. Ltd,

22. Indian Iron & Stee] Co. Ltd.
23. Indian Explosiveg Ltd.

24. India Steamship.

25. Indian Tube,

26. Jammu & Kashmir Cementg Ltd.
27. J. K. Inds. Ltd.

28. J. K. Synthetics.

28. Kerala Mineral & Metalg Ltd.
30. Maharashtra Electro Smelt Lfd.
31. Malabar Cements Ltd.

32. Mangalore Chemicalg & Fertili-
serg Litd.

33. Mysore Paper Millg Ltd. -
34. Mafatla] Engineering.

35. Mahinda Ugine.

36. Madras Rubber,

37. Mysore Cements.

38. Narmada Cement Co. Ltd.

39, National Organic Chemicals Inds.
Ltd.

40. National Rayon.

4. Nirlon Synthetics.
42. Petrofils Co-Op. Ltd.
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43, Raasi Cements Ltd,

44. Renusagar Power Co. Ltd,
45. Raymong Wollen,

46. Reliance Textiles,

47. Sehgal Paper Ltd.

48. Southern Petno-Chemical Inds.
Corpn. Ltd.

49, Sree Rayalseema Paper Mills
Lid. - |

50. Scindia Steam.

51. SLN Maneklal,

52. Standard Mills,

53. Tamil Nadu Cement Corpn. Ltd.
54. Tata Electric Companies.

55. Tata Iron & Steel Co. Ltd.

56. Texmaco Ltd.

57. Titaghur Paper Mills Ltd.

58, Tuticorinp Alkali Chemicals Lid.

59. Uttar Pradesh State Cement
Corpn. Ltd.

60. Vikrant Tyerg Ltd.

61. A. P. Rayong Ltd.

62. Hindustan Sugars Mills Ltd.
63. Kohinoor Mills Ltd.

64. Binny Ltd.

Government and

Undertakings

Salary Scales in
Public Sector

961. SHRI B. K. NAIR: Will the
Minister of FINANCE be pleased to
state; i

(a) the sdlary scaleg applicable to
senior-most officials of Government
and the top Executives of public
sector undertakings;

(b) since when these have beem in
force;

(c) whether he is aware that with
the steep increase in the cost of
living during recent times, there has
been a lot of discontent growing
among thias class of public servants
resulting in considerable migration
from public sector posts; -

{d) whether there iy any proposal
under consideration of Government





